COURT NO. 4
THE HONOURABLE SRI JUSTICE B.VIJAYSEN REDDY

To be heard on Tuesday the 30th day of July 2024( AT 10:30 AM - HYBRID MODE )
NOTE-For Registration - https://tshc.vconsol.com/register For attending Court Proceedings -
https:/itshc.vconsol.com/login

SNO CASE
EOR ORDERS OF COURT

1 WP/25468/2024/(Filing No.) Vinay Vemula(PARTY IN PERSON)

EOR ADMISSION
2  ARBAPPL/146/2022

ADMISSION (EXCISE)
3 WP/20240/2024

IA 1/2024(Direction Petition)

ADMISSION (HOME)
4 WP/20227/2024

1A 1/2024(Direction Petition)

5 WP/20237/2024

1A 1/2024(Direction Petition)

6 WP/20238/2024

1A 1/2024(Direction Petition)

7 WP/20239/2024
1A 1/2024(Stay Petition)

8  WP/20241/2024

1A 1/2024(Direction Petition)

9  WP/20242/2024

1A 1/2024(Direction Petition)

10 WP/20244/2024

1A 1/2024(Direction Petition)

11 WP/20245/2024

IA 1/2024(Direction Petition)

12 WP/20249/2024

IA 1/2024(Direction Petition)

13 WP/20253/2024

IA 1/2024(Direction Petition)

14  WP/20254/2024
1A 1/2024(Stay Petition)

15  WP/20279/2024

1A 1/2024(Direction Petition)

16  WP/20292/2024

IA 1/2024(Direction Petition)

17  WP/20295/2024

(MOTION LIST)

PETITIONER ADV.

M/S INDUS LAW FIRM

R SRIDHAR

BANDI SAl VAMSHI

SRINIVAS REDDY BALAKISTI

BANDI SAI VAMSHI

AVINASH SINGH

SRINIVAS REDDY BALAKISTI

SRINIVAS REDDY BALAKISTI

RAVI MOTHUKUR

SRINIVAS REDDY BALAKISTI

SRINIVAS REDDY BALAKISTI

SRINIVAS REDDY BALAKISTI

AVINASH SINGH

SABAVAT KRISHNA

BALA MURALI'Y

ENAMALLA NAGARAJU

RESPONDENT ADV.

SHARAD SANGHI

RR 1 to 3-Notice sent by RPAD

dt.01/09/2022,Returned
Unserved(Refused).

GP FOR PROHIBITION EXCISE

GP FOR HOME (R3)

GP FOR HOME

GP FOR MEDICAL HEALTH
GP FOR HOME (R2)

GADI PRAVEEN KUMAR Dy.

GEN. OF INDIA (R4)

GP FOR HOME

GP FOR HOME

GP FOR MEDICAL HEALTH
GP FOR HOME (R2)

GP FOR MEDICAL HEALTH
GP FOR HOME (R2)

GADI PRAVEEN KUMAR Dy.

GEN. OF INDIA (R4)

GP FOR HOME

GP FOR MEDICAL HEALTH
GP FOR HOME (R2)

GADI PRAVEEN KUMAR Dy.

GEN. OF INDIA (R4)

GP FOR MEDICAL HEALTH
GP FOR HOME (R2)

GADI PRAVEEN KUMAR Dy.

GEN. OF INDIA (R4)

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

FwW
SOLICITOR

FwW

FwW
SOLICITOR

FwW
SOLICITOR

FwW
SOLICITOR

DISTRICT

RANGA REDDY

HYDERABAD

MAHABUBABAD

KARIMNAGAR

RANGA REDDY

KARIMNAGAR

HYDERABAD

JOGULAMBA

GADWAL

MEDAK

NALGONDA

RANGA REDDY

RANGA REDDY

RANGA REDDY

HYDERABAD

WANAPARTHY

RAJANNA

SIRCILLA

YADADRI



18

19

20

21

22

23

24

25

26

27

28

WP/20325/2024

WP/20328/2024
IA 1/2024(Direction Petition)

WP/20330/2024
IA 1/2024(Direction Petition)

WP/20333/2024
IA 1/2024(Direction Petition)

WP/20347/2024
IA 1/2024(Direction Petition)

WP/20349/2024

WP/20365/2024
IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)

WP/20368/2024
IA 1/2024(Direction Petition)

WP/20376/2024
IA 1/2024(Direction Petition)

WP/20383/2024
IA 1/2024(Direction Petition)

WP/20386/2024

M MADHAVI LATHA

MUMMANENI SRINIVASA RAO

MEKALA SANTOSH KUMAR

M A MUJEEB

BALA MURALI'Y

SNEHA BACHANABOINA

RAJENDER KHANNA

RAPOLU BHASKAR

VENKATARAMANAIAH K

P ACHUT RAMA SHASTRY

Smriti. Simha(PARTY IN PERSON)

ADMISSION (MEDICAL AND HEAL TH)

29

ADMISSION (Law And Ledgislature)

30

WP/20380/2024
IA 1/2024(Direction Petition)

WP/20267/2024
IA 1/2024(Direction Petition)

ADMISSION (EXCISE)

31

32

33

34

35

36

WP/19427/2024
IA 1/2024(Direction Petition)

WP/19562/2024
IA 1/2024(Direction Petition)

WP/19636/2024
IA 1/2024(Direction Petition)

WP/19760/2024
IA 1/2024(Direction Petition)

WP/19854/2024
IA 1/2024(Direction Petition)

WP/19865/2024
IA 1/2024(Direction Petition)

ADMISSION (HOME)

37

38

39

WP/10426/2024
IA 1/2024(Direction Petition)

WP/11695/2024
IA 1/2024(Direction Petition)

WP/14678/2024

K ANANTHA RAO

P PANKAJ REDDY

CHANDRASHEKHAR YADAV S

YADAIAH BODDUPALLY

YADAIAH BODDUPALLY

K JAYASREE

YADAIAH BODDUPALLY

LAXMAIAH KANCHANI

BOLLU NAGARAJU

MURLI NARAYAN BUNG

L RAM SINGH

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR MEDICAL HEALTH FW (R2)

PUBLIC PROSECUTOR

GP FOR HOME

GP FOR MEDICAL HEALTH FW (R9)

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME
-(R2)

GP FOR MEDICAL HEALTH FW

THE ADVOCATE GENERAL

GP FOR PROHIBITION

GP FOR PROHIBITION

GP FOR PROHIBITION

GP FOR PROHIBITION

GP FOR PROHIBITION

GP FOR PROHIBITION

GP FOR HOME

GP FOR HOME

GOURARAM RAJASHEKAR REDDY (R1)

GP FOR HOME

EXCISE

EXCISE

EXCISE

EXCISE

EXCISE

EXCISE

BHUVANAGIRI

RANGA REDDY

BHADRADRI

KOTHAGUDEM

KARIMNAGAR

HYDERABAD

NALGONDA

SIDDIPET

SIDDIPET

NALGONDA

SURYAPET

RANGA REDDY

MEDCHAL-
MALKAJGIRI

RANGA REDDY

ADILABAD

NIRMAL

MAHABUBABAD

MAHABUBABAD

HYDERABAD

MAHABUBABAD

MANCHERIAL

RANGA REDDY

HYDERABAD

RANGA REDDY



40

41

42

43

44

45

46

47

48

49

50

51

52

53

54

55

56

57

58

59

60

61

IA 1/2024(Direction Petition)

WP/16523/2024
IA 1/2024(Direction Petition)

WP/16729/2024
IA 1/2024(Direction Petition)

WP/18579/2024
IA 1/2024(Direction Petition)

WP/18807/2024
IA 1/2024(Direction Petition)

WP/18951/2024
IA 1/2024(Direction Petition)

WP/19287/2024
IA 1/2024(Direction Petition)

WP/19307/2024
IA 1/2024(Direction Petition)

WP/19322/2024
IA 1/2024(Direction Petition)

WP/19336/2024
IA 1/2024(Direction Petition)

WP/19419/2024
IA 1/2024(Direction Petition)

WP/19428/2024
IA 1/2024(Direction Petition)

WP/19477/2024

WP/19485/2024
IA 1/2024(Direction Petition)

WP/19545/2024

WP/19569/2024
IA 1/2024(Direction Petition)

WP/19631/2024

IA 1/2024(Suspension
Petition)

IA 2/2024(Direction Petition)

WP/19637/2024
IA 1/2024(Direction Petition)

WP/19711/2024
IA 1/2024(Direction Petition)

WP/19774/2024
IA 1/2024(Direction Petition)
WP/19896/2024

IA 1/2024(Direction Petition)

WP/19987/2024
IA 1/2024(Direction Petition)

WP/20021/2024
IA 1/2024(Direction Petition)

RAMAVARAM CHANDRASHEKAR REDDY

NAZIR AHMED KHAN

AYESHA HUMERA

K. KIRAN MAYEE

MUTHYALA MURALIDHAR

J K RANJIT KUMAR

K VENUMADHAV

RAMESH KADARI

MOHD ISLAMUDDIN ANSARI

C SHARAN REDDY

NV ANANTHA KRISHNA

M MADHAVI LATHA

AJAY KUMAR MADISETTY

M MADHAVI LATHA

MD FASIUDDIN

G KALYAN CHAKRAVARTHY

MD FASIUDDIN

PAWAN KUMAR AGARWAL

SRINIVAS REDDY BALAKISTI

NASEEM ARA

M P SANJAY

LATTUPALLY ANAND

MOHAMMED AFZAL KHAN (R7)
GP FOR REVENUE (R5)

GP FOR HOME

GP FOR HOME

K SIDDHARTH RAO (R4)

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR REVENUE (R4)

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR STAMPS AND REGISTRATION

(R6)

GP FOR HOME

GP FOR HOME

GP FOR MEDICAL HEALTH FW
G VENKATESHVARLU CENTRAL GOVT

COUNSEL (R4)

GP FOR HOME (R2)

GP FOR HOME

J RAJESWAR (R6)

GP FOR HOME

GP FOR HOME

SIDDIPET

HYDERABAD

NIZAMABAD

RANGA REDDY

RANGA REDDY

MEDCHAL-

MALKAJGIRI

JAGTIAL

RANGA REDDY

HYDERABAD

NIZAMABAD

RANGA REDDY

PEDDAPALLI

MAHABUBABAD

HYDERABAD

NIZAMABAD

RANGA REDDY

NIZAMABAD

HYDERABAD

RANGA REDDY

MEDCHAL-
MALKAJGIRI

HYDERABAD

NALGONDA



62 WP/20182/2024
IA 1/2024(Direction Petition)

63 WP/20314/2024
IA 1/2024(Direction Petition)

P KRISHNA PRAKASH

LAXMAIAH KANCHANI

ADMISSION (MEDICAL AND HEAL TH)

64 WP/15313/2024
IA 1/2024(Suspension
Petition)

65 WP/18299/2024
IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)

ADMISSION(WAKF BOARD)

66 WP/5314/2024
IA 1/2024(Direction Petition)
IA 2/2024(Vacate Stay
Petition)

67 WP/20151/2024
IA 1/2024(Direction Petition)

ADMISSION (Law And Ledgislature)

68 WP/16290/2024

P PANDU RANGA REDDY

M PHANINDRA BHARGAV

M A K MUKHEED

NARENDAR JALLI

BONALA SARAMMA

ADMISSION (ROADS & BUILDINGS)

69 WP/19593/2024
IA 1/2024(Suspension
Petition)
IA 2/2024(Direction Petition)

EOR ORDERS

70  WP/19199/2024
IA 1/2024(Direction Petition)

EOR HEARING
71  WP/36933/2022

72 WP/11552/2024
IA 1/2024(Direction Petition)
IA 2/2024(Stay Petition)

EOR ADMISSION (CC MATTERS)
73 CC/1012/2022

74  CC/2449/2023
1A 2/2024(Implead Petition)
IA 3/2024(Dispense with
Petition)

75 CC/681/2024
WP/4849/2024

76  WP/4849/2024
IA 1/2024(Direction Petition)
IA 2/2024(Vacate Stay
Petition)

PART-HEARD

77 WP/45265/2022
IA 1/2022(Direction Petition)
1A 1/2023(Implead Petition)
IA 2/2023(Direction Petition)
WP/2746/2023

78 WP/2746/2023

IA 1/2023(Injunction Petition)

1A 2/2023(Suspension

K PRADEEP REDDY

K BUCHI BABU

P ACHUT RAMA SHASTRY

MANOJ KUMAR AKULA

GUDI MADHUSUDHAN REDDY

CHINTHALAPHANI AVANI REDDY

ASHOK REDDY KANATHALA

ASHOK REDDY KANATHALA

K HARISH KUMAR

SRINIVAS VELAGAPUDI

GP FOR HOME

GP FOR HOME

GP FOR MEDICAL HEALTH FW
GP FOR REVENUE (R2)
V T KALYAN (R5)

GP FOR MEDICAL HEALTH FW

GP FOR SOCIAL WELFARE
MD ABDUL MATEEN QURESHI (R4)
MD ABDUL MATEEN QURESHI
MOHD ISMAIL (R2)

GP FOR REVENUE

G M MOHIUDDIN

GP FOR ROADS BUILDINGS

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME
SR NOTICE SERVED.

GP FOR LAND ACQUISITION

ADDL ADVOCATE GENERAL (R5)
ADDL ADVOCATE GENERAL (R3)
order dt 05/01/24. RR 1 and 2 notice sent
by RPAD not yet returned served.

ADDL ADVOCATE GENERAL

GP FOR IRRI AND COMM AREA DEV
ADDL ADVOCATE GENERAL
ADDL ADVOCATE GENERAL (R2)

GP FOR REVENUE
PART HEARD
CIRCULATED

GP FOR REVENUE
G JAYENDRA BALAJI

HYDERABAD

HYDERABAD

NALGONDA

NIZAMABAD

SANGAREDDY

MEDAK

HYDERABAD

SANGAREDDY

HANUMAKONDA

HYDERABAD

HYDERABAD

SURYAPET

PEDDAPALLI

NAGARKURNOOL

NAGARKURNOOL

SANGAREDDY

SANGAREDDY



Petition)

IA 3/2023(Vacate Stay
Petition)

IA 4/2023(Additional
Affidavit)

1A 1/2024(Implead Petition)



COURT NO. 4
THE HONOURABLE SRI JUSTICE B.VIJAYSEN REDDY

To be heard on Tuesday the 30th day of July 2024( Infructuous And Final Hearing Matter )
(AFTER MOTION LIST)

SNO

79

CASE PETITIONER ADV.

INTERLOCUTORY (MEDICAL & HEALTH)

WP/41964/2016

IA 1/2016(WPMP Mamidi Venu Madhav

51734/2016)(Direction S/o. Late M. L. Narayana

Petition) (PARTY IN PERSON)

IA 1/2021(Fix an Early

Date)

(SPECIALLY IDENTIFIED CASES LIST)

IA 1/2023(Direction Petition)

INTERLOCUTORY (WAKF BOARD)

80

81

WP/9066/2016

1A 2/2016(WPMP
11498/2016)(Stay Petition)
1A 7/2016(WVMP
126927/2016)(Vacate Stay
Petition)

ADDL ADVOCATE GENERAL

WP/3178/2017

IA 1/2017(WPMP
3762/2017)(Direction
Petition)

MIRZA NISAR AHMED BAIG

SPECIALLY IDENTIFIED CASES

82

WP/15205/2010

IA 1/2024(L R Petition)
IA 2/2024(Permission
Petition)

IA 3/2024(Permission
Petition)

MOHAMMAD ADNAN

RESPONDENT ADV. DISTRICT

GP FOR MEDICAL HEALTH FW

- (R6)

- (R4)

ADDL ADVOCATE GENERAL (R58)

- (R5)

GP FOR PROHIBITION EXCISE (R2)
GP FOR REVENUE (R59)

- (R3)

(AT 02:15 PM)

HYDERABAD

ABU AKRAM
M A MUJEEB
(AT 02:15 PM)

HYDERABAD

GP FOR SOCIAL WELFARE
ASHUTOSH JOSHI (SC FOR TSWB) (R2)
(AT 02:15 PM)

RANGA REDDY

FARHAN AZAM KHAN MEDAK
GP FOR REVENUE (R89)
(AT 02:15 PM)



COURT NO. 4
THE HONOURABLE SRI JUSTICE B.VIJAYSEN REDDY

To be heard on Tuesday the 30th day of July 2024( AFTER SPECIALLY IDENTIFIED CASES LIST)

SNO CASE
EOR HEARING

83 WP/24950/2021
IA 1/2021(Dispense with
Petition)
IA 2/2021(Suspension
Petition)

84 WP/189/2022
IA 2/2023(Permission
Petition)
IA 3/2023(Vacate Stay
Petition)

85 WP/26468/2022
IA 1/2022(Direction Petition)
IA 2/2022(Suspension
Petition)

86 WP/37146/2022
IA 1/2022(Direction Petition)
IA 2/2022(Direction Petition)
IA 3/2022(Direction Petition)
IA 4/2022(Direction Petition)
IA 5/2022(Direction Petition)
IA 1/2023(Permission
Petition)
IA 2/2023(Receive Docs
Petition)

87 WP/8619/2023
IA 1/2023(Direction Petition)
1A 2/2023(Implead Petition)

88 WP/21307/2023
IA 1/2023(Direction Petition)

ADMISSION

89 WP/9637/2024
IA 1/2024(Direction Petition)

90 WP/16438/2024
IA 1/2024(Direction Petition)

ADMISSION (EXCISE)

91 WP/9502/2024
IA 1/2024(Direction Petition)

92 WP/15944/2024
IA 1/2024(Direction Petition)

D VENKATA PADMAJA

M KESHAV YADAV

VIJAY B PAROPAKARI

BAKARAM PAVAN KUMAR

B SUBASH

PRATEEK KEDIA

P V L BHANU PRAKASH

DEVARA SAMHITHA

K BUCHI BABU

MAMIDI AVINASH REDDY

(DAILY LIST)
PETITIONER ADV.

RESPONDENT ADV.

GP FOR REVENUE
DAMODAR MUNDRA (R7)

NAUMENE SURAPARAJ KARLAPALEM
(R22)

NAUMENE SURAPARAJ KARLAPALEM
(R18)

NAUMENE SURAPARAJ KARLAPALEM
(R21)

NAUMENE SURAPARAJ KARLAPALEM
(R19)

NAUMENE SURAPARAJ KARLAPALEM
(R15)

NAUMENE SURAPARAJ KARLAPALEM
(R17)

NAUMENE SURAPARAJ KARLAPALEM
(R16)

NAUMENE SURAPARAJ KARLAPALEM
(R20)

PART HEARD

POSTED ALONG WITH

CRP No. 1028/1981.

GP FOR REVENUE
MOHD NASEERUDDIN (R2)

ABU AKRAM (SC FOR TSWB) (R3)
ABU AKRAM (SC FOR TSWB)

HCJ NOTE

GP FOR REVENUE
KIRAN KUMAR GATTU (R4)
PART HEARD

GP FOR REVENUE

V SATYAM REDDY (R22)

T VENKAT RAJU GOUD (R11)
V SATYAM REDDY (R20)
ASHOK REDDY KANATHALA (R15)
T VENKAT RAJU GOUD (R12)
V SATYAM REDDY (R19)

V SATYAM REDDY (R21)

T VENKAT RAJU GOUD (R10)
V SATYAM REDDY (R18)

V SATYAM REDDY (R13)

GP FOR HOME (R23)

KIRAN KUMAR GATTU (R8)
HCJ NOTE

CIRCULATED

AADESH VARMA
G M MOHIUDDIN (R2)

GP FOR TRANSPORT

GP FOR HOME

GP FOR HOME

GP FOR PROHIBITION EXCISE
A MANIKANTA (R5)

GP FOR PROHIBITION EXCISE

DISTRICT

RANGA REDDY

RANGA REDDY

MEDCHAL-
MALKAJGIRI

RANGA REDDY

HYDERABAD

RANGA REDDY

BHADRADRI
KOTHAGUDEM

BHADRADRI
KOTHAGUDEM

MEDCHAL-
MALKAJGIRI

RANGA REDDY



93

WP/18589/2024
IA 1/2024(Direction Petition)
1A 2/2024(Implead Petition)

ADMISSION (HOME)

94

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

WP/24782/2023
IA 1/2023(Direction Petition)

WP/24975/2023
IA 1/2023(Direction Petition)

WP/32513/2023
IA 1/2023(Direction Petition)

WP/34993/2023
IA 1/2023(Direction Petition)
IA 2/2023(Direction Petition)

WP/983/2024

WP/3043/2024
IA 1/2024(Suspension
Petition)

WP/7685/2024
IA 1/2024(Direction Petition)

WP/8928/2024
IA 1/2024(Direction Petition)

WP/9921/2024
IA 1/2024(Direction Petition)

WP/10659/2024

IA 1/2024(Injunction Petition)
IA 2/2024(Direction Petition)
IA 3/2024(Vacate Stay
Petition)

WP/12099/2024
IA 1/2024(Direction Petition)

WP/12883/2024
IA 1/2024(Direction Petition)

WP/16407/2024
IA 1/2024(Direction Petition)

WP/16703/2024
IA 1/2024(Direction Petition)

WP/17823/2024
IA 1/2024(Direction Petition)

WP/17870/2024
IA 1/2024(Direction Petition)

WP/17872/2024
IA 1/2024(Direction Petition)

WP/18474/2024

IA 1/2024(Direction Petition)
IA 2/2024(Amendment
Petition)

WP/18637/2024
IA 1/2024(Direction Petition)

N SREEDHAR REDDY

T RATAN SINGH

K. KIRAN MAYEE

VEROSE SANJANA .. TMP

BODA VENKATESWARLU

P LALITHA KAMESH

MUMMANENI SRINIVASA RAO

S MAHENDAR RAJU

MUMMANENI SRINIVASA RAO

L RAM SINGH

K CHENCHURAMI REDDY

MD GHOUSE MOHIUDDIN PASHA

RAMESH KADARI

RAPOLU BHASKAR

C HARI PREETH

VENKATARAMANAIAH K

P KRISHNA PRAKASH

MOHD MOIN AHMED QUADRI

N HARI PRASAD

BETHAMACHARLA SAI HARITHA

GP FOR PROHIBITION EXCISE

GP FOR HOME
M ROOPENDER (R5)

GP FOR HOME

GP FOR HOME

GP FOR HOME
THOOM SRINIVAS (R10)
THOOM SRINIVAS (RS)
THOOM SRINIVAS (R9)

GP FOR HOME
S AV RATNAM (R5)

GP FOR HOME
GP FOR HOME
GANDYADAPU RAJESHAM (R9)

GANDYADAPU RAJESHAM (R8)
GANDYADAPU RAJESHAM (R7)

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR MCPL ADMN URBAN DEV (R7)
G NARENDER REDDY (SC FOR HMWS
AND SB)

G NARENDER REDDY (SC FOR HMWS
AND SB) (R8)

GP FOR HOME
M VENKATA SWAMY (R4)

GP FOR HOME
K V SUDHAKAR (R4)
K V SUDHAKAR (R5)
GP FOR HOME
GP FOR HOME
GP FOR HOME
GP FOR HOME
GP FOR HOME

MIR MASOOD KHAN (R5)

GP FOR HOME

GP FOR HOME

JOGULAMBA
GADWAL

MEDCHAL-

MALKAJGIRI

WARANGAL

WARANGAL

MEDCHAL-
MALKAJGIRI

HYDERABAD

BHADRADRI
KOTHAGUDEM

RANGA REDDY

KHAMMAM

KARIMNAGAR

MEDCHAL-

MALKAJGIRI

JANGAON

SURYAPET

HYDERABAD

HYDERABAD

MEDAK

RANGA REDDY

HYDERABAD

RANGA REDDY

HYDERABAD



ADMISSION (MEDICAL AND HEAL TH)

113 WP/35626/2022 S GOUTHAM GP FOR GENERAL ADMINISTRATION JOGULAMBA
IA 1/2022(Direction Petition) GP FOR WOMEN DEV CHILD WELFARE GADWAL
1A 1/2023(Implead Petition) (R4)
IA 1/2024(Fix an Early GP FOR MEDICAL HEALTH FW (R2)
Date) T LAKSHMI NARAYANA (R3)

K B RAMANNA DORA (R2)
G VENKATA KRISHNAIAH (R1)

ADMISSION(WAKF BOARD)
114 WP/26688/2022 SURESH SHIV SAGAR GP FOR SOCIAL WELFARE HYDERABAD
IA 1/2022(Direction Petition) ABU AKRAM (R2)
1A 1/2023(Implead Petition) R A ACHUTHANAND
IA 2/2023(Vacate Stay
Petition)
115 WP/26701/2022 SURESH SHIV SAGAR GP FOR SOCIAL WELFARE HYDERABAD
IA 1/2022(Direction Petition) ABU AKRAM (R2)
1A 1/2023(Implead Petition) GP FOR STAMPS AND REGISTRATION
IA 2/2023(Vacate Stay (R4)
Petition) R A ACHUTHANAND
116 WP/26703/2022 SURESH SHIV SAGAR GP FOR SOCIAL WELFARE HYDERABAD
IA 1/2022(Direction Petition) ABU AKRAM (R2)
1A 1/2023(Implead Petition) GP FOR REVENUE (R4)
IA 2/2023(Vacate Stay R A ACHUTHANAND
Petition)
117 WP/26708/2022 SURESH SHIV SAGAR GP FOR SOCIAL WELFARE HYDERABAD
IA 1/2022(Direction Petition) ABU AKRAM (R2)
IA 1/2023(Implead Petition) GP FOR REVENUE (R4)
IA 2/2023(Vacate Stay R A ACHUTHANAND
Petition)
118 WP/10049/2023 K HARISH KUMAR GP FOR SOCIAL WELFARE HYDERABAD
IA 1/2023(Direction Petition) RAKESH SANGHI (R2)
SYED KAREEMUDDIN (R3)
119 WP/18434/2024 MIR MUKARRAM ALI GP FOR SOCIAL WELFARE HYDERABAD
IA 1/2024(Direction Petition) SHAFATH AHMED KHAN (R4)
WP/38834/2022
120 WP/38834/2022 MIRZA NISAR AHMED BAIG GP FOR HOME HYDERABAD
GP FOR MUNCIPAL ADMN URBAN DEV
(R2)

SHAFATH AHMED KHAN (R4)
SHAFATH AHMED KHAN (R8)
ABU AKRAM (SC FOR TSWB) (R3)
SHAFATH AHMED KHAN (R9)
SHAFATH AHMED KHAN (R5)
SHAFATH AHMED KHAN (R7)

ADMISSION (Law And Legislature)

121 WP/17010/2024 B SUBASH G M MOHIUDDIN HYDERABAD
IA 1/2024(Direction Petition)

EOR ORDERS



122

123

124

WP/23758/2020

IA 1/2020(Suspension
Petition)

IA 1/2021(Implead Petition)
IA 2/2021(Suspension
Petition)

IA 3/2021(Suspension
Petition)

IA 4/2021(Direction Petition)
IA 5/2021(Direction Petition)
1A 1/2022(Implead Petition)
IA 2/2022(Direction Petition)
IA 3/2022(Vacate Stay
Petition)

IA 1/2023(L R Petition)

KEERTHI KIRAN KOTA

WP/4446/2024
IA 1/2024(Direction Petition)

MADHAVI VADDAGONI

WP/8204/2024
IA 1/2024(Direction Petition)

N NAVEEN KUMAR

EOR JUDGEMENT

125

126

127

WP/1468/2020
IA 1/2020(Direction Petition)

V HARI HARAN

WP/4104/2023

IA 1/2023(Direction Petition)
1A 2/2023(Suspension
Petition)

1A 3/2023(Additional
Documents Petition)

IA 4/2023(Additional
Documents Petition)

P PANDU RANGA REDDY

WP/8305/2024
IA 1/2024(Direction Petition)

MIR OMER KHAN

EOR HEARING

128

129

130

131

WP/18854/2023
1A 1/2023(Suspension
Petition)

A K JAYAPRAKASH RAO

WP/11098/2024

IA 1/2024(Direction Petition)
WP/9472/2024
WP/18553/2024

S SANTOSH KUMAR

WP/9472/2024
IA 1/2024(Direction Petition)

S SANTOSH KUMAR

WP/18553/2024
IA 1/2024(Direction Petition)

GUMMALLA BHASKER REDDY

10

GP FOR REVENUE

V HANUMANTH RAO (R11)
V HANUMANTH RAO (R5)
V HANUMANTH RAO

V HANUMANTH RAO (R29)
V HANUMANTH RAO (R23)
V HANUMANTH RAO (R19)
V HANUMANTH RAO (R10)
V HANUMANTH RAO (R15)
V HANUMANTH RAO (R20)
V HANUMANTH RAO (R14)
V HANUMANTH RAO (R7)
V HANUMANTH RAO (R28)
V HANUMANTH RAO (R27)
V HANUMANTH RAO (R12)
V HANUMANTH RAO (R16)
V HANUMANTH RAO (R13)
V HANUMANTH RAO (R25)
V HANUMANTH RAO (R9)
V HANUMANTH RAO (R18)
RAMAKRISHNA K

V HANUMANTH RAO (R21)
V HANUMANTH RAO (R6)
V HANUMANTH RAO (R30)
V HANUMANTH RAO (R8)
V HANUMANTH RAO (R22)
V HANUMANTH RAO (R26)
PART HEARD
(CIRCULATED)

GP FOR HOME

GP FOR HOME
A ANASUYA (R7)

GP FOR REVENUE
PART HEARD
Circulated

GP FOR MEDICAL HEALTH FW
GP FOR REVENUE (R3)

SAlI PRASEN GUNDAVARAM (R5)
CIRCULATED

GP FOR HOME

MIRZA SAFIULLA BAIG (R8)
MIRZA SAFIULLA BAIG (R7)
MIRZA SAFIULLA BAIG (R6)
MIRZA SAFIULLA BAIG (R9)
CIRCULATED

GP FOR MEDICAL HEALTH FW
GP FOR AGRICULTURE (R5)
S V RAMANA (R6)

THE ADVOCATE GENERAL
LOKIREV PREETHAM REDDY (R6)
CH VENKATESHWARA REDDY (R5)
K PRADEEP REDDY (R3)
MOHAMMED OMER FAROOQ (R4)
PART- HEARD

( AT 12:00 NOON )

GP FOR LAW LEGISLATIVE AFFAIRS
P SRI RAM (R5)

K PRADEEP REDDY (R3)

THE ADVOCATE GENERAL (R2)
MOHAMMED OMER FAROOQ (R4)

THE ADVOCATE GENERAL
K PRADEEP REDDY (R3)

MAHABUBNAGAR

HYDERABAD

RANGA REDDY

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

MEDCHAL-
MALKAJGIRI

HYDERABAD

NIRMAL



132

133

134

WP/16935/2024
IA 1/2024(Direction Petition)
WP/17710/2024
WP/17764/2024

WP/17710/2024
IA 1/2024(Direction Petition)
1A 2/2024(Implead Petition)

WP/17764/2024
IA 1/2024(Suspension
Petition)

EOR ADMISSION (CC MATTERS)

135

136

137

138

139

140

141

142

CC/618/2024

CC/1127/2024
IA 1/2024(Condone Delay in
Rep)

CC/1133/2024

CC/1140/2024
IA 1/2024(Condone Delay in
Rep)

CC/1147/2024
IA 1/2024(Direction Petition)

CC/1152/2024

CC/1165/2024

CC/1180/2024

M/S BHARADWAJ ASSOCIATES

KALYAN RAO CHENGALVA

RAVENDAR SAMALA

BONDEMPALLY RAMULU

J ASHVINI KUMAR

ANNAPURNA SREERAM

J ASHVINI KUMAR

RAVI KUMAR GADIPE

M DAMODAR REDDY

MOHD RAFEE

BANDI SAI VAMSHI

11

THE ADVOCATE GENERAL
HCJ NOTE
PART HEARD

GP FOR LAW LEGISLATIVE AFFAIRS
GP FOR REVENUE (R2)

PONNAM MAHESH BABU

THE ADVOCATE GENERAL (R3)

THE ADVOCATE GENERAL
GP FOR LAW LEGISLATIVE AFFAIRS
(R2)

GP FOR REVENUE (R2)
K V SUBBA REDDY (R3)

GP FOR REVENUE
M RAM MOHAN REDDY (SC FOR
MUNICIPALITIES TG) (R2)

HYDERABAD

NIZAMABAD

RANGA REDDY

HYDERABAD

MANCHERIAL

NALGONDA

MANCHERIAL

ADILABAD

RANGA REDDY

HYDERABAD

KARIMNAGAR



